ANNEXURE-1

CASE CLEARANCE RATE (CCR) OF HIGH COURT AND

DISTRICT & SUB ORDINATE COURTS OF ODISHA
FOR THE YEAR 2022

Total No. of Total No. of Case
Sl. Cases cases Clearance
No. Court Instituted Disposed of Rate (CCR)
(Civil + Criminal) (Civil + Criminal) | (Civil + Criminal)
1 H'ghoc?ourt of 104321 136599 130.94%
riIssa
5 | District & Sub 552948 515392 93.21%

ordinate Courts




